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steps are taken to see that normalcy
returns here?

Shri C. Subramaniam: As the
House is aware, there was a strike
and then a shut-out, After that the
factory has reopened and all the sec-
tions are functioning now. No doubt
it will take time to reach normalcy.
But my own information is that
there is no fresh trouble there, un-
less the hon. Member has some ad-
vance information about it.... (Inter-
ruptions).

Mr. Speaker: There was a news
item in the papers. I have received
notice also, and so that information
is with every hon. Member,

Shri B. K, Das: May I know whe-
ther an estimate has been made of
the loss to production during this
period of closure?

Shri C. Subramaniam: Yes, Sir. I
answered that question—nearly one
crore of rupees,

Shrimati Savitri Nigam: May I
know as to how many trainees in
HEL and other concerns have taken
training in foreign countries for
designing, etc. of these heavy cast-
ings and forgings, @and since how
long they are sitting idle?

Shri C, Subramaniam: I am sorry;
1 do not have information with regard
to that. But with regard to the last
part of the question, I do not think
that anybody is sitting idle during
the period of training.

Shri Ramachandra Ulaka: What is
the value of the raw material and
components that we import at present
from abroad and by what time will
we be self-sufficient?

Shri C. Subramaniam: With refer-
ence to the castings and forgings, as
I have already stated, we are contem-
plating to set up a unit and when that
unit goes into production, we will be
able to meet the entire requirement,

Mr. Speaker: What is the vglue of
raw materials that we import®from
abroad for this purpose?
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Shri C. Subramaniam: I am sorry
1 have not got that information.

Shri P. Venkatasubbaiah: Has the
hon. Minister’s attention been drawn
to a news that has appeared today
that wall posters had been fixed on
the wall stating that Shiva thandavam
will be done, meaning that the entire
production will be destroyed, if
arrested leaders are not released, and
what is the precaution that Govern-
ment is going to take in order to
ensure safety to this plant?

Shri C. Subramaniam: As far as
Shivg thandavam is concerned, that
was brought to my notice and I do
not think we should get frightened
simply because some poster appears
somewhere.

S.T.C’s,

+
Dr. L. M. Singhvi:
Shri U. M. Trivedi:
*1275. { Shri Prakash Vir Shastri:
| Shri S. N, Chaturvedi:
|_Shri P. C. Borooah:

Will the Minister of International
Trade be pleased to state:

Profit

(a) the maximum amount of profit
percentage the State Trading Corpo-
ration is allowed to earn on any
particular commodity;

(b) whether there have been cases
where S.T.C, has earned as much as
140 per cent profit; and

(¢) the steps Government propose
to take in the matter?

The Minister of International Trade
(Shri Manubhai Shah): (a) to (c).
Generally, the distribution margin on
items handled by the State Trading
Corporation and the Minerals and
Metals Trading Corporation varies
between 3% to 10% (limited to only
0.5% to 3% in case of exports) to
cover distribution expenses and other
incidental charges including profit,
depending on different commodities.
In some export commodities, the cor-
porations have even to bear losses
rather than charge any profits,
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However, in case of scarce commo-
dities and commodities in short sup-
ply, the main objective is to canalise
imports and distribution in order to
mop up the difference between the
ruling price in the market and the
landed cost which would otherwise
be cornered and exploited by a few
importers without any benefit what-
soever to the consumers. Even in such
cases the prices fixed by the State
Trading Corporation or the Minerals
and Metals Trading Corporation are
somewhat lower than the market
prices of such scarce imported com-
modities.

With a view to illustrate the above
policy, a statement dealing with a
few commodities is laid on the Table
of the House. [Placed in Library. See
No. LT-2831/64].

Mr. Speaker: This also is contained
in the statement that has been laid
on the Table?

Shri Manubhai Shah: Specific illus-
trations have been given.

Mr. Speaker: What the hon. Minis-
ter has read—is that also in that
statement?

Shri Manubhai Shah: It is already
laid on the Table,
Dr. L. M. Singhvi: Is a periodic

review held of the profits charged by
the State Trading Corporation on
both items of export and import,
particularly of the latter? If so, on
what basis is it held? Is it ounly on
the basis of these principles or on
the basis of previous practices in this
respect?

Shri Mamubhai Shah: The basis is
as I have stated, and as is laid down.
This is a broad policy statement which
has been repeated on the floor of the
House several times by me. The over-
all profits are also indicated in the
balance sheet. We always see to it
that where essential commodities are
concerned, the profits are kept abso-
lutely to the minimum as indicated
in the statement; where items con-
cerning a few scarce commodities are
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involved, the difference is mopped
up.

Dr. L. M. Singhvi: Certain items
such as cloves, camphor and betelnuts
are chargeable to a very high rate of
profit by the STC. It is mentioned in
addition that there are certain cana-
lised imported scarce commodities on

which also the Corporation charges
very high rates of profit. What are
these canalised items?

Shri Manubhai Shah: 1 would

request the hon. Member to go
through the statement....

Dr. L. M. Singhvi: I
through it very carefully.

have gone

Shri Manubhai Shah: He will find
that on fertilisers it is 4 per cent,
copper 2 per cent, zinc 2 per cent.
This will indicate that his assump-
tions are not based on facts.
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Shri Ranga: Are we to understand
that the State Trading Corporation is
allowed to have virtually the same
price policy as that followed by
ordinary merchants and, therefore, if
there is any overcharging of price
bordering on profiteering, it is found
justifiabie? Is betelnut not consi-
dered to be an essential comodity
used by the ordinary masses and
therefore even 140 or 100 per cent
profit on it is considered to be justi-
fiable?

Shri Manubhai Shah: All these state-
ments made by the hon. Member are
far from accurate. Firstly, it is in-
correct to say that any profiteering is
resorted to by the STC. ] gave an
example that consumers are Dbeing
charged . . .

Shri Ranga: You won’t say you are
profiteering.

Shri Manubhai Shah: . . . Rs, 195
per 20 kgs. are charged by the traders
who are distributing indigenous
betelnut when production is about
40,000 tons. The STC releases them
at Rs. 112 per 20 kg. from imgported
stock. Therefore, it will be seen that
the consumers are, if anything, tene-
fled by canalisation. I do not think
it is the wish of the hon. House that
the middlemen should profit and the
consumers should not get any benefit.

Shri Ranga: On a point of clarifica-
tion. Would not cheaper imports re-
duce the local price also? Why is he
preventing it?

Mr, Speaker: He says that would
be taken by the distributors.

Shri Ranga: How can it be? Why
is it that cheaper imports are preven-
ted by protective duties” Cheaper
imports will force local prices down.
On the other hand, what is happe-
ning is that he is charging so much
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more for these imports so much so
that local prices never come down.

Dr. L. M. Singhvi: These figures do
not carry conviction.

Shri Ranga: They are going about
in an arbitrary way—a law unto
themselves.

Shri P, N, Kayal: On a point of

order. Is it proper for the Minister
to go on chewing while answering
questions?

Shri Mahubhai Shah: No.

Mr. Speaker: People were talking
of betelnuts. He was demonstrating
also.

Shri Bade: Fertilisers are supposed
to be imported by the STC and dis-
tributed on the principle of no loss,
no profit, but the Public Accounts
Committee have passed strictures that
they are taking a profit of 50 or 80
per cent., What has the Minister to
say regarding fertilisers?

Shri Manubhai Shah: I may take
this opportunity of explaiiling what
Shri Ranga mentioned. It 1s entirely
inaccurate to believe that the STC,
through its small imports, can cont-
rol the price, Betelnut cannot be
rationed and given given to all the
45 crores of people in India at the
rate of one ounce. It is not subject
to price control, and when the STC
did not canalise it, the importers
charged the same price for the im-
ported stuff. Therefore, the House
will appreciate that all the profits
were cornored by the middle men.
Canalisation  has helped wus to
purchase goods in the international
market of better quality at a lower
price, and give the benefit of this
to the community; it takes away the
intermediary’s profit and it is also
sold at lower profits.

Shri Ranga: Abolish all
duties.

import

Shri Bade: My question has not
been answered.

Shri Manubhai Shah: Shri Bade's
question is already covered by this.
(Interruptions).
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Mr. Speaker: Let Mr. Ranga’s
question be first finished. That has
not yet been finished. Can I go to
the next or not?

Shri Ranga: Into whose eyes do
they want to throw dust?
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Mr. Speaker: May I now go to the
next Member?

Shri Ranga: Yes, Sir.

Shri Bade: I wanted to know whe-
ther they are making any profits on
fertilisers or not.

Shri Manubhai Shah: The over-all
distribution charge on fertiiisers by
the STC is half a per cent, which in-
cludes handling, warehousing and
godowning. Can anybody do the busi-
ness in less than half a per cent?

Dr. Sarojini Mahishi: May I know
the maximum percentage of profit
that the STC has charged for any
scarcity commodity during 1963-64?

Shri Manubhai Shah: That is given
in the statement. The maximum is
on betel nuts, that is to mop up pro-
fits, and it is about 33 per cent of the
landed cost.

Mr. Speaker: He need not repeat.

Shri Firodia: Does the Minister feel
that this method can be followed by
consumer co-operative branches when
they import goods?

Shri Manubhai Shah: They have
not been doing that. We have given
them licences, and to the extent they
are coming forward, we are trying
to help them.
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Shri Kapur Singh: Can the Minis-
ter indicate the items in respect of

which the STC has suffered sizable
losses during the last year?

Shri Manubhai Shah: Lemon grass,
groundnut oil—that also is given in
the statement—tobacco, potassium
dichromate.

Lemon Grass Oil
+
. J Shri Warior:
1277y < Shri Daji: 2
Will the Minister of International
Trade be pleased to state:

(a) whether it is a fact that 800 tons
of Lemon Grass Oil has accumulated
in the State Trading Corporation
godowns in Kerala; and

(b) if so, the steps taken to promote
export of Lemon Grass Oil?





